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       COURT NO.  42  

                    DIVISION BENCH-VII 

                HON'BLE MR.JUSTICE CHANDRA DHARI SINGH  

       HON’BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI 

 

 

 

 

 

 

 

DELETION NOTE 

 

**W.P.(C)-3052/2025 & W.P.(C)-3053/2025 LISTED AT ITEM NOs. 23 & 24 ARE  

           DELETED AS THE SAME ARE RETURN TO FILING COUNTER.     
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                      COURT NO. 35 

     HON'BLE MR. JUSTICE SAURABH BANERJEE 

 

 

 

TO JOIN VC : 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9   

 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

prakash.aggarwal@dhc.nic.in  
 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

90 CRL.REV.P.-95/2025 
CRL.M.A. 7521/2025 
CRL.M.A. 7522/2025 
 
WITH  
 
CRL. M.C. 2645/2023 

CENTRAL BUREAU OF INVESTIGATION  
V/s BHOPAL SINGH & ANR. 
  

HARPREET KALSI  

 OTHER DETAILS OF ADVOCATES: 
ANUPAM S SHARMA 
(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)(9810009734)(PETITIONER) 

P.S.-FIR NO. :(CBI-16-A-2019) 

 

 

 

 

 

 

HIGH COURT OF DELHI      REGISTRAR(LISTING) 

11.03.2025. 
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